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ORDER

The Hon'ble President, National Consumer Disputes Redressal Commission, is

pleased to issue the following directions to be followed with effect from 28^^ August, 2023,

by all the concerned:

{[) The Registry shall receive all Paper(s)/Application(s), which either of the

Parties or their Counsel propose to file in the Registry, provided that it is tendered

one day earlier to enable the same to be placed on record before being taken up by

the Bench,

(ii) The Registry/Listing Section shall receive all Applications whether filed within

time or after expiry of the permissible time.

(iii) The Registry shall list aforesaid Applications before the Appropriate Bench as

per Roster within a week with an Office Report, if necessary.

(iv) The Registry shall not accept any document in the Reserved Matter, unless

there is a direction by the Hon'ble Bench in the Order, when the matter is reserved.

This issues with the approval of the Hon'ble President, National Commission.

iQJtShr'
(S.Hanumantha Rao)

Joint Registrar
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